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COMMON ORDER

Ld. Advocates for the parties are present through Video

Conferencing Platform.

Ld. Advocate for the Petitioner represents that the pleadings in
this matter are complete and apprises this Tribunal has also heard the
matter in part. However, since the hearing took place prior to COVID-
19 pandemic it will be appropriate that the Counsels for the parties

make their representation by physical hearing.

In the circumstances, these matters stand adjourned

to 28.04.2021.
\
-SD- -SD-
(ANIL KUMAR B) (R.VARADHARAJAN)
MEMBER (TECHNICAL) MEMBER (JUDICIAL)
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